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daplct.d and that human •• nalblltlea are not ottanded 
by vulgarity, obacanlty or depravity. 

Ooordar.han racantly' did not tal.ca.t tha MI.s 
Unlv.rs. 88 Beauty cont .. t In line with Ita policy of not 
t.leca.tlng .uch programm •• on women. 

ooordarshan also shows wom.n In a positive 
mann.r in ord.r to pr.v.nt any crlm •• agaln.t wom.n 
and minor girls. Programm •• on .mpowarlng woman 
are .Iso t.laea.t on Ooordarahan to cr.at. a h.althy 
.nvlronm.nt which pr.v.nts atrocities against wom.n 
and minor girls. 

[English} 

Pollution by Textile Indue ..... 

662. SHRI BASU DEB ACHARIA : Will the 
Mlnist.r of ENVIRONMENT AND FORESTS b. pleased 
to stat. : 

(a) wh.th.r the t.xtlla Industrl •• w.r. cau.lng wat.r 
and air pollution in o.lhl; 

(b) II so, the d.talls thar.ol; 

(c) wh.th.r the Suprema Coul1 01 India vida ord.r 
dated July 8, 1996 In C.W.P. "6n185 (PIL) directed the 
t.xtlle mills to b. located within the National Capital 
Ragion at a communicable dlstanca from o.lhl; and 

(d) If so, the staps tak.n by the Gov.rnm.nt in this 
r.gard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI BABU LAL 
MARANol) (a) and (b) Yea, Sir. Th. t.xtlle Industrial 
units cau.lng air and wat.r pollution In o.lhl Includ. 
the lollowlng:-

(I) Swatantra Bharat Mills, Shlvaji Marg, o.lhl; 

(ii) oCM Silk Mills, Shlva~ Marg, o.lhl; .nd 

(iii) Blrla T.xtlla Mill, Blrta Lan., Subzl Mandl, 
o.lhl. 

(Iv) AJudhlya Textll. Mills, Azadpur, O.lhl. 

(c) and (d) the Hon'bl. Supr.m. Court vld. ita 
ordar dated 8th July, 1996 In the matt.r of WP (C) "677/ 
85 (PIL) - M.C. M.hta VI. Union of India & Oth.rs 
dlr.ct.d that 188 hazardous/noxious and h.avy 
Indu.trl.. listed In the ord.r can not b. p.rmmed to 
oper.t •• nd function In oalhl. Tha •• Industrl •• may 
ralocatelaMt them.alv.s to any St.t. In the N~lonal 
Capital Raglon. Tha •• Industrl ••• hall atop functioning 
.nd op.ratlng In tha city 01 0.1hI w.a.f. 30th November, 
1896. The Hon'bla Suprama Court ha. allo directed 
the Natlon.1 Capital R.glon Planning Board to rend.r 
all neces.ary a.sist.nc. to the raloc.tlng unlls. It has 
.Iso dlracted tha Chl., Sacrata,las .nd S.cratarla. 
(Industries) 01 the St.t.s of Rajasthan, U.P., Haryana 
.nd the National Caplt.1 T.rrltory 01 Deihl to "provld. 
all a •• lltanca, halp and n.casaary facilitias to the 

Indu.trl.s which Int.nd to r.loc.ta tham •• tv.. In the 
Industrl.1 .st.t.s .ltu.t.d In th.lr r •• pactlv. t.rrltorl •• •.· 
It hal also dlrac:tad th ... foUr Stat •• to form a unlfl.d 
single .g.ncy '0 .ct u a nodal .g.ncy to .011 out .11 
the probl.ms of .uch Indu.trl •• •. In pursuanc. 01 th •• a 
ordara tha Stat. Governments and the N.nal Caplt.1 
T.rrltory of Delhi MY ••• t up a Single Window Facility 
for this purpos •. A Unlflad Sing I. Ag.ncy 01 the Chlal 
Secr.t.rIa. of the tour Stat.s ha. b •• n con.tltut.d which 
Is monitoring the over.1I dl.p.ra.1 of Indultrl.s from 
o.lhl to the Natlon.1 C.pltal R.glon. 

Number of Po.t Offlc •• 

883. SHRI AJOY MUKHOPADHYAY : Will the 
Minlst.r 01 COMMUNICATIONS ba pl •••• d to Itat. the 
numbar of post ottlc .. par 10 sq. km. In the country, 
Stat .. lse ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINoRA 
PURKAYASTHA): Th. d.talls 01 81at .. lse number 01 
po It offlc •• par 10 Sq. Km. in the country are given In 
tha enclosed .tat.m.nt. 

S. 
No. 

1. 
2. 
3. 

". 
5. 

6. 
7. 
8. 
9. 

10. 

11. 
12. 

13. 

S"".men' 

Nam. of St.t'" 
Union Territory 

2 

Andhra Pradesh 
A •• arn 
Bihar 
o.lhi 
Gujarat 
oadra & N.gar H. 
Daman & Diu 
Haryana 
Himachal Prada.h 
Jammu & Kashmir 
Karnataka 
Kerala 
Lakshdwa.p 
Madhya Prad •• h 
Mahara.htra 
Goa 
North Ea.t 
Arun.ch.1 Prada.h 
Manlpur 
M.ghal.ya 
Mlzoram 
N.g.I1Ind 
Trlpura 

Numbe, 01 Post Offlc .. per 
10 Sq. Krn •. 

3 

0.587 
0.486 
0.879 
3.984 

0."53 
0.892 
1.517 
0,589 

0."9" 

0.072 
0.511 
1,290 
3.125 
0.253 
0.400 
0.876 

0.03" 
0.301 
0.213 
0.183 
0.182 
0.874 


